505 Re. Adjn.

g wEAT : ST &3 A0 |
N qaa frar g

qr M@ A Q) awar g1
gorrT ¥ @fveim g awarg ? wafa-
BRI AT IS G R TE AR
HETW WA & W U T T
qET Y IAT IS FLFH N W T
fa=re wTAT e —

HITEHT QEATHE
afpa qEerAde

WETE HENAT
g AY qar g
R Al g1 wHAT 1

I am saying....

{InteTruptions)

MR. SPEAKER: Mr. Nadar, have
you got some sort of decorum in the
House? When 1 am gpeaking you are

butting in! You must listen to me.
Sit down. You must listen to me.
Sit down.

g TF TGy & WEW RA & N
T 0P | feawa adf farar s gwar
g TmAAQETEAC NG MF
fae wedY Arqf & fog o a6 @
WTEAE Y & | wer W Sar g
waer ey free ety T o
qIT AR TST S FT A FQ@AT S
BT gt a@ Agi Fearg | @FfEa
R E 8 IFT § 1| TR H dEiAa
gAY & Hfw A #Y o awdr
g | =9 92 Hiww §ifse fee o9F aa
fearaw & @ wear @, S g o

&t R AW 184 #

arr fear gar & o
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MR, SPEAKER: Then we will pee
to it, I will like it to be discussed
thoroughly and any tendency to be-
little the country should be curbed in
the bud. It should not be allowed.
Mr, Parmar.

(Interruptions)

MR, SPEAKER* Mr, Parmar has
been allowed, 1 have alloweq Mr.
Parmar. Professor Sahib, you are a
very highly intelligent person, I
have allowed this gentleman,

Mr. Parmar, what do you want to
say, Sir? (Interruptions):

Under what rule?

&t frorars wreo quAre (9
& F TT aAT A AT ST
om 3 FsETIEar g1 Q R
¥ fedlt & ...

S Wy A9 QT ¢ Tg AR
W F ET [r &

wenw wgew : grr  fafae v
fewizs w1 @r & o= ®iv &9 @A

g1
M ETAHHRo qEHRX . 8To
wrTFLH AW fafs — (sxawa) .

.

12.17 hrs,

PAPERS LAID ON THE TABLE

InmporTEDp CEmMENT ConTROL (AMEND-

MENT) Orprr, 1981 AND DrTAILED

DeEMAaNDs FOR GRANTS oF MINISTRY OF
INDUSTRY FOR 1081-82

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA):

I beg to lay on the Table?
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(1) A copy of the Imported Ce-
ment Control (Amendment) Order
1081 (Hindi and English versions)
published in Notification No. 8S.0.
264(E) in Gazette of India dated the
31st March, 1981, under sub-sec-
tign (6)) of section 3 of the Essen-
tral Comenoditieg Act, 1955, [Placed
in Library. See No. LT-2337/81].

(2) A copy of the Detailed De-
mands for Grants (Hindi and Eng-
lish versions) of Ministry of Indus-
try for 1081-82, [Placeq in Library.
See No. LT-2338/81).

DETAILED DEMANDS FOR QRANTS OF
MINISTRY OF ENErRGY FOR 1981-82

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN):

I beg to lay on the Table a copy of
the Detailed Demands for Grants
(Hindi and English versions) of Min-
istry of Energy for 1981-82. [Placed
in Library. See No. LT-2339/81].

DETAILED DEMANDS FOR GRANTg OF
DEPARTMENT OF ELECTRONERg FOR
1981-82

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY AND ELECTRONICS
(SHRI C. P. N. SINGH):

I beg to lay on the Table a copy of
the Detailed Demands for Grants
(Hindi and English versions) of De-
partment of Electronics for 1981-82.
[Rlaced in Library, See No,LT-2340/
81).

REporT OF THE EMDLOYEES PROVIDENT

Funp REviEw COMMITTEES ANNUAL

ACCOUNTS OF EMLPOYEEg PROVIDENT

FunNp ORGANISATION FOR 1878-79 AND
A STATEMENT FOR DELAY

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRIMATI
RAM DULARI SINHA):

I beg to lay on the Table :-
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(1) A copy of the Report (Hindi
and English versions) of the Emp-
loyee’s Provident Fund Review Com-
mittee. [Placed in Library. See.
No LT-2341/81.]

(2) (i) A copy of the Annual Ac-
counts (Hindi and English versions)
of the Employees Provident Fund
Organisation for the year 1978-79
together with Audit Report thereon.

(ii) A statement (Hindi and
English versions) showing reasons
for delay in laying the above docu-
ment. [Placed in Library, See. No.
LT-2342/81].

NOTIFICATION UNDER CENTRAL INDUS-

TRIAL SECURITY FORCE AcTt, 1968 AnD A

STATEMENT FOR DELAY AND NOTIFIZA-

TIONS UNDER ALL INDIA SERVICES ACT.
1951

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
Sir, with your permission on behalf of
my colleague, Shri P, Venkatasub-
baiah,

I beg to lay on the Table :-

(1) A copy of Notification No.
G.S.R. 784 (Hindi version) publish-
ed in Gazette of India dated the
2nd August, 1980 containing Corri-
genda to the Hindi version of the
Central -Industrial Security Force
(Amendment) Rules, @ 1980, publi.
shed in Notification No. G.S.R. 544
dated the 17th May, 1980, under sub-
section (3) of section 22 of the Cen-
tral Industrial Security Force Act,
1968. [Placed in Library, See. No.
LT-2343/81).

(2) A statement (Hindi version
showing reasons for delay in laying
the above Notification. [Placed in
Library. See. No. LT-2343/81].

@The Rules were laid on the Table on
the 16th July, 1g8o.



